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THE DEPUTY CHAIRMAN": Let the
Government decide...

~SHRI GURUDAS DAS GUPTA: It is
not a private affair.

THE DEPUTY CHAIRMAN'" I know
that. You please sit down... You see the
Minister is ready to enquire. Noty-let the
Government decide what type of enquiry, in
what manner and at what level it is going to
take place.... It takes time. Let her come out;
as soon as it is decided, with a statement.
(Interruptions)

SHRI GURUDAS DAS GUPTA: How
long will it take to announce it?

THE DEPUTY CHAIRMAN: Since the
matter is sub judice ...

SHRI GURUDAS DAS GUPTA; But
how long will they take?

THE DEPUTY CHAIRMAN: Don't
argue with the Chair. You cannot do like
that. I have said that she is going to enquire
into it and come before the House.

SHRI GURUDAS DAS GUPTA: la it a
Five Year Plan? The man has died. How
long will the Government take?

THE DEPUTY CHAIRMAN: As soon as
itis complete.

SHRI GURUDAS DAS GUPTA: She
should have been prepared to make a
statement today.

THE DEPUTY CHAIRMAN: Don't
argue with the Chair, Mr. Dasgupta. This is
not the way. Ypu sit down.

SHRI GURUDAS DAS GUPTA: She
should have been ready to make a statement
today.

KUMARI SAROJ KHAPARDE: I would
like to submit humbly, Madam after lunch
hour; if you permit me. ..

THE DEPUTY CHAIRMAN; 1 will
always permit.
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KUMARI SAROJ KHAPARDE:. .. 1
would like to come here and make a suo
motu statement in the House,

THE DEPUTY CHAIRMAN: Now,
Minister of Agriculture to make a
statement regarding procurement/mi-
nimum support prices fo.r paddy, kha-. rif
cereals eta for 1988-89 season.

STATEMENTS BY MINISTERS

I. Procurement/Minimum Support Price
for Paddy, Kharif Coarse Cereals;
Kharif Pulses Kharif Oilseeds and
Raw Cotton for 1988-89 Season
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[Dr. Yelatttaitrtiili Sivaji] whether  there
is  Sfty rationale. between, the e price
ot sloth and the .price, oi cotton.' On the
other hand; for the last ten years or fifteen"
years We cotton growers of Prakasjam and"
Gfunfitr" districts  are producing extra-lang
staple  cotton which was much superior to
be best quality Egyptian cotton. Will the
Minister increases further the price df cotton
as incentive to the cotton growers?
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SHRI JAGESH' DESAI (Maharashtra) :
Madam deputy Chairman, I am happy that the
Minister has increased the support prices of
agricultural commodities. But tie has not
"taken into account the real picture of "today
regarding the products manufactured from
these items. You have increased by 10 per
cent the price of oil seeds. But the price of
edible oil, groundnut oil has gone up by 30
per cent Sh the last one year. Similarly, the
price of tur dal has gone up by 30 per cent.
But here you have given an increase of only
10 percent. So, you have to take the real
picture" "of the whole , situation and you
must' increase the. prices taking into accoung
the present day situation of the
manufactured items., Otherwise the
farthers will  not get the advantage. It is
only the
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business community ‘'which will get it. They
will bay them now and after six or- seven
months-, they. -will sell them by a profit margin
of more than 100 per cent." That is why' if you
' really want that the" farmers should . benefi
then, you must ' increase the support prices
substantially. You must take" into account the
present picture' feel very. strongly that you must
come up with,,a proposal for in creasingthe
support prices by 20 pei-cent. Their' only they
will reflect the present situation. Otherwise the
farmers will not get the benefit

SHRI GURUDAS DAS GUPTA (West
Bengal): Madam; it is good that the
Government is shedingtears for the fanners.
But they are only cro-+ codile tears because the
price rise that He Government has
announced is absolutely inadequate and
absolutely marginal because if the Minister
goes into the price movement of the
agricultural products and industrial products tie
will definitely come to the conclusion as it has
been done by all the economists of this country
that there is, great imbalance in favour of the
industry. The farmers are being deprived of
crores of rupees because of unremunerative
prices because of distress sale. That is the
situation in the country. That imbalance has not
been corrected by the marginal, inadequate
step that the Government has proposed to take.
Therefore, I call it crocodile tears.

The second point.on which I would like a
clarification from the Minister . is that there is a
complaint about the purchase machinery that
the Government sets up to mop up the purchase
, in the open market; about the F.C.I. In the
beginning of the season; the F.CT, 'does not go
into action. Therefore distress sale takes place
and even when it purchases; on account of
weight on account of variety on account of
gradation; the poor; uneducated; peasants are
cheated. There-2£ fore. what steps are you

going to take to ensum that -the F.C.I by
making such  purch ises, dees not cheat the
Peastita
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My third point is, is the Ministel aware that
there has been an increas'-ing number of
suiddes among the cot ton-growers i in-
rAndhra Padesh the reason being that they
have taken loans from banks and the price
generally fetched in the open market is too
short to cope with the expenses? In his'
statemetvt; the Minister has said that the
Cotton Corporation of India will undertake
price support operations (interruptions ) My
point is to what extent the Cotton Corporation
of India will undertake the operations? Will it
be reddy to purchase all that is offered for sale
by the farmers? I would like to know the de-
tent of the Qpen market operation by the
Cotton Corporation of India, particularly in
Andhra Pradesh; in view of the distress sale,
in view of the increasing number of suicides.
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DISCUSSION ON THE WORKING
OF THE MINISTRY OF AGRICUL-
TURE--contd



